IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:04-10-2024

Date

Name of the

Applicant

04.10.2024

84570/2024(04.10.2024 ?§§§535024 B.K BEHERA gfder btd. 2024-10-
84571/2024|04.10.2024 ?§§§§35024 J. PRADHAN gfder btd. 2024-10-
84572/2024(04.10.2024 §§2535024 J. PRADHAN 8;der ptd. 2024-10-
84573/2024(04.10.2024 22?235024 M.K PANI 8;der btd. 2024-10-
.84575/2024 04.10.2024 ?5;;%;2024 RK BARIK gfder btd. 2024-10-
lsa576/202404.10.2024 §§§§§32024 K.K.NATH gfder btd. 2024-10-
|sa577/2024]04.10.2024 ???2532024 S.C.MEKAP gfder btd. 2024-10-
lsa578/2024]04.10.2024 ????235024 A.K.DAS gfder btd. 2024-10-
84579/2024(04.10.2024 o000 IS PAUL order Drd. 20287107 lparr g
.84580/2024 04.10.2024 ?§53235024 A.K.MOHANTY gider btd. 2024-10-lgn17 5
|sas81/2024]04.10.2024 ?§§§532024 A.DAS gfder btd. 2024-10-|gn1q,_4
.84582/2024 04.10.2024 ??%?532024 A.K.NAYAK gfder btd. 2024-10-lgnrq_4
lsa583/2024[04.10.2024 ?§§§535024 T.BAG gfder btd. 2024-10-
84584/2024 [04.10.2024 §§§§§35024 G.C.JENA gfder btd. 2024-10- 15,17
84586/2024 04.10.2024 ?gg?g?;o24 M.K.MOHANTY gider btd. 2024-10-
84587/2024 04.10.2024 ?gg?g?;o24 A.K.ROUL gider btd. 2024-10-lgn17 4
84588/2024 04.10.2024 ?g%ﬁg?;o24 S.BARIK gider btd. 2024-10-lgn17 4
lsa589/2024[04.10.2024 ?§%§§3;024 S.BARIK gfder btd. 2024-10-lg, 17




ABLAPL- Order Dtd. 2024-10-
84591/2024/04.10.2024 10817/2024 B.BEHERA 01 BAIL-2
ABLAPL- Order Dtd. 2024-10-
84592/2024104.10.2024 10825/2024 M.R.SAHOO 01 BAIL-2
ABLAPL- Order Dtd. 2024-10-
84593/2024(04.10.2024  [[05o "o, |H.S. PAIKARAY o
ABLAPL- COURT NO. |order Dtd. 9999-12-
84594/2024(04.10.2024 [/ 2007 ) [K. SAHOO > onb "
BLAPT,— COURT NO. |order Dtd. 2024-09-
84595/2024(04.10.2024 |00 o M.C.MOHANTY 5 oLD o
ABLAPL- BIBEKANANDA COURT NO. |order Dtd. 2024-10-
84596/2024104.10.2024 |1 10r0 5024 |MAHAPATRA 2 OLD 01
BLAPI- COURT NO. |order Dtd. 2024-10-
84597/2024(04.10.2024 [g 50 "o, [RR NAYAK 5 oLD o
BLAPI- COURT NO. |order Dtd. 2024-10-
84598/2024(04.10.2024  |gJyc b0, [B.B.MALLICK 5 oLD o BATL-1
ABLAPL- COURT NO. Order Dtd. 2024-10-
84599/2024(04.10.2024 |00 oo, MD BISWAL 5 oLD o BATL-1
ABLAPL- COURT NO. Order Dtd. 2024-10-
84600/2024(04.10.2024  [ovo " o MD BISWAL 5 oLD o1
BLAPT,~ COURT NO. |Order Dtd. 2024-10-
84601/202404.10.2024 |o200© o IN.K.ROUT > oLD o1
BLAPI— COURT NO. |order Dtd. 2024-10-
84603/202404.10.2024 | ;0000 |C.R.KAR > oLD o BAIL-1
BLAPI,— COURT NO. |order Dtd. 2024-09-
84604/2024(04.10.2024 g, 0" o, |S.MISHRA 5 oLp - BAIL-1
ABLAPL- COURT NO. |order Dtd. 2024-09-
84605/2024(04.10.2024  [0yeo” o |T.R.BISHAL 5 oLp 20
ABLAPL- COURT NO. |order Dtd. 2024-10-
84606/202404.10.2024 [0 [H.K.DAS > oLD o
CHIEF
84607/2024 |04.10.2024 gig)/;om J. DEHURY JUSTICE'S g‘gder btd. 2009-09-
COURT
CHIEF
84608/202404.10.2024 |[PBEAPL™ ) pruERA JUSTICE's [Order Dbtd. 2024-10-
10736/2024 01
COURT
CHIEF
84609/2024 |04.10.2024 222235024 K.C. SWAIN JUSTICE'S Sider ptd. 2024-09-
COURT
CHIEF
84610/2024|04.10.2024 |ABLAPL- S.SAMAL JusTICE's Order Dtd. 2024-10-l5, ., 4
10728/2024 01
COURT
CHIEF
84611/2024|04.10.2024  |SONTC- P.R. SWAIN JusTICE's Order Dtd. 2024-10-|.  rpypr
10370/2023 22
COURT
ABLAPL- COURT NO. |order Dtd. 9999-12-
84612/2024104.10.2024 10722/2024 M.R.SAHOO 5 OLD 31
[84613/2024[04.10.2024 [ABLAPL-  |M.D.BISWAL COURT NO. |order Dtd. 2024-10- |BAIL-1




10726/2024 2 OLD 01
ABLAPL- COURT NO. |0Order Dtd. 2024-10-
84614/2024(04.10.2024 10792 /2024 M.R.SAHOO 5 OLD o1 BAIL-2
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84615/2024(04.10.2024 10693/2024 R.K.MOHABHOI 5 OLD o1 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84616/2024(04.10.2024 10698/2024 A.DAS 5 OLD o1 BAIL-2
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84617/2024(04.10.2024 10697/2024 G.SAHOO 2 OLD 01
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84618/202404.10.2024 10701/2024 P.BEHERA 5 OLD 01
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84619/2024(04.10.2024 10746/2024 L.JENA 5 OLD 01
ABLAPL- COURT NO. |0Order Dtd. 2024-10-
84620/2024(04.10.2024 10732/2024 A.K.DAS 5 OLD 01 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84621/2024(04.10.2024 9992 /2024 L SAHOO 5 OLD 01 BAIL-2
ABLAPL- COURT NO. |0Order Dtd. 2024-10-
84622/2024(04.10.2024 9992 /2024 L SAHOO 2 OLD 01 BAIL-2
WRIT
WP (C) - H. N. COURT NO. |0Order Dtd. 2024-10- |BRANCH
84623/2024/04.10.2024 24232/2024 MOHAPATRA 2 OLD 01 (DIVISION
BENCH-1)
WRIT
WP (C) - COURT NO. |Order Dtd. 2024-10- |BRANCH
84624/2024(04.10.2024 24250/2024 P. C. DAS 5 OLD 01 (DIVISION
BENCH-1)
WP (C) - COURT NO. |Order Dtd. 9999-12-
84625/2024(04.10.2024 24457/2024 P. C. DAS 5 31
WP (C) - COURT NO. |Order Dtd. 2024-10-
84626/202404.10.2024 93721/2024 L. PRADHAN 5 01
WP (C) - COURT NO. |Order Dtd. 2024-10-
84627/2024104.10.2024 93724/2024 L. PRADHAN 5 01
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84628/2024(04.10.2024 10785/2024 BB MALLICK c o1
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84629/2024104.10.2024 10794 /2024 M BEHERA 5 01
CONTC- COURT NO. |Order Dtd. 2024-09-
84630/202404.10.2024 5521/2024 K. SAHOO c 30 CONTEMPT
CONTC- COURT NO. |Order Dtd. 2024-09-
84631/2024(04.10.2024 5065/2024 J. P. KAR 5 30
WP (C) - COURT NO. |Order Dtd. 2024-10-
84634/202404.10.2024 94880/2024 DILLIP SAMAL 5 03
|84635/2024(04.10.2024 [CRLREV-  [J.P. KAR COURT NO. |Order Dtd. 2024-12-




545/2024 | 6 02

WP (C) - COURT NO. |Oorder Dtd. 2024-09-
84636/202404.10.2024 93334/2024 D.K. BEHERA p 30
' WP (C) - COURT NO. |order Dtd. 2024-09-
84637/2024104.10.2024 93097/2024 R.K. BARIK p 30
' WP (C) - COURT NO. |order Dtd. 2024-09-
84638/2024|04.10.2024 S0 0o, [C.R. NAYAK c 30
' WP (C) - COURT NO. |order Dtd. 2024-09-
84639/2024|04.10.2024 7o o3, |A. PANDA : 30
' WP (C) - COURT NO. |Oorder Dtd. 2024-10-
84640/2024|04.10.2024 ), 000, [A.K. PANDA : 03
' WP (C) - COURT NO. |order Dtd. 2024-10-
84641/202404.10.2024 93712/2024 S. BISWAL p 01

WRIT

WP (C) - PRASANTA KUMAR COURT NO. |Order Dtd. 2024-10- |BRANCH

84642/2024104.10.2024 1), °56 /5024 pas 6 01 (DIVISTION
BENCH-1)

WP (C) - COURT NO. |Order Dtd. 2024-10-
84643/2024|04.10.2024 ;oo o, B.R. SENAPATI c o1

WP (C) - SANTOSH KUMAR COURT NO. |Order Dtd. 2024-10-
84644/2024|04.10.2024 |5, o o ey : o1

WP (C) - COURT NO. |Order Dtd. 2024-10-
84645/2024|04.10.2024 ), 0200, B. K. SINGH c o1

WP (C) - COURT NO. |Order Dtd. 2024-10-
84646/2024|04.10.2024 |, o' [P.K. DAS c o1

BLAPL- COURT NO. |Order Dtd. 2024-10-
84647/2024(04.10.2024  [J7' " [AMLAN MOHANTY c o1

WP (C) - COURT NO. |Order Dtd. 2024-09-
84648/2024|04.10.2024 |7 2000, [C. R. NAYAK c 30

WP (C) - SANTOSH KUMAR COURT NO. |Order Dtd. 2024-10-
84649/2024|04.10.2024 | oo oo oy c o1

ABLAPL- SAUMYA RANJAN COURT NO. |Order Dtd. 2024-10-
84650/2024(04.10.2024 |1 00 : o1

WP (C) - COURT NO. |Order Dtd. 2024-10-
84651/2024|04.10.2024 |5, 22", B. K. SINGH c o1

WP (C) - COURT NO. |Order Dtd. 2024-10-
84652/2024104.10.2024 23819/2024 M.R. MALLA 6 01

WP (C) - COURT NO. |Order Dtd. 2024-10-
84653/2024104.10.2024 24148/2024 A. K. MOHANTY e 01

ABLAPL- SAUMYA RANJAN COURT NO. |Order Dtd. 2024-10-
84654/2024(04.10.2024 [T S o c o1




WP (C) - COURT NO. |Order Dtd. 2024-10-
84655/2024(04.10.2024 |7 53" o, [K.C. PANDA c o1

WP (C) - COURT NO. |Order Dtd. 2024-10-
84656/2024104.10.2024 93811/2024 M. M. NAYAK p 01

ABLAPL- DIBYAJYOTT COURT NO. |Order Dtd. 2024-10-
84657/2024(04.10.2024 ([T D o c o1

WP (C) - COURT NO. |Order Dtd. 2024-10-
84658/2024104.10.2024 |5, 500 o, IT. BAG : o1

WP (C) - COURT NO. |Order Dtd. 2024-10-
84659/2024(04.10.2024 |3, 0" 005, [B. K. DAS : o1

WP (C) - COURT NO. Order Dtd. 2024-10-
84660/2024(04.10.2024 |7, /o" o0, [B. K. SINGH c o1

WP (C) - COURT NO. |Order Dtd. 2024-10-
84661/2024(04.10.2024 |7, 25", |B. K. SINGH : o1

WP (C) - COURT NO. |Order Dtd. 2024-10-
84662/2024(04.10.2024 |70, >, [K.MANDAL c o1

ABLAPL- COURT NO. |Order Dtd. 2024-09-
84663/2024(04.10.2024 [0 S |AK SWAIN c 20

WP (C) - COURT NO. |Order Dtd. 2024-10-
84664/2024(04.10.2024  |Joo 0 oS K. BISWAL c o1

WP (C) - COURT NO. |Order Dtd. 9999-12-
84665/2024(04.10.2024 |7o, "o, |S.K. PRADHAN : i

WP (C) - COURT NO. |Order Dtd. 2024-10-
84666/2024(04.10.2024 |7 ooc” o, IN.K. ROUT c o1

WP (C) - COURT NO. |Order Dtd. 2024-10-
84667/2024(04.10.2024 |3, o0 0o, |S.K. SAHU : o1
' ABLAPL- COURT NO. |order Dtd. 2024-10-
84668/2024104.10.2024 10710/2024 P. K. DASH 5 01 BAIL-2
' WP (C) - COURT NO. |order Dtd. 2024-09-
84669/2024(04.10.2024 |5 So" o, |S. BHUYAN . e
' WP (C) - COURT NO. |Oorder Dtd. 2024-10-
84670/2024(04.10.2024 720507 o, H.K. DAS : o1
' WP (C) - COURT NO. |Oorder Dtd. 2024-11-
84671/202404.10.2024 |57 0" o, |S. CHOUDHURY o 3
' WP (C) - BYOMAKESH COURT NO. |order Dtd. 2024-10-
84672/2024104.10.2024 )5/ ¢ 5004 |TRIPATHY 10 01
' ABLAPL- COURT NO. |order Dtd. 2024-10-
84673/2024104.10.2024 10778/2024 R. K. BARIK 10 01
' WP (C) - COURT NO. |order Dtd. 2024-10-
84674/2024/04.10.2024 |5, 00" o, |J.R. DAS 0 o1




ABLAPL- AMLAN SHAKTI COURT NO. |Order Dtd. 2024-10-
84675/2024/04.10.2024 10721/2024 |PAUL 10 01
ABLAPL- HIMANSHU KUMR COURT NO. |Order Dtd. 2024-10-
84676/2024(04.10.2024 10795/2024 BHOL 10 01
WRIT
WP (C) - COURT NO. |Order Dtd. 2024-12- |BRANCH
84677/2024104.10.2024 11891/2024 P. NAYAK 7 11 (DIVISION
BENCH-1)
ABLAPL- AMLAN SHAKTI COURT NO. |Order Dtd. 2024-10-
84678/2024(04.10.2024 10741/2024 PAUL 7 01
WRIT
WP (C) - COURT NO. |Order Dtd. 2024-12- |BRANCH
84679/202404.10.2024 11891/2024 P.CH. DAS 7 11 (DIVISION
BENCH-1)
ABLAPL- COURT NO. [0rder Dtd. 2024-10-
84680/202404.10.2024 10727/2024 P. K. BARIK 7 01 BAIL-1
FAO- COURT NO. [0rder Dtd. 2025-01- MISC.
84681/2024(04.10.2024 R. SAMAL : : APPEAL
45/2024 1 15
SEC.
WP (C) - RABI NARAYAN COURT NO. [0rder Dtd. 2024-09-
84682/20241(04.10.2024 93114/2024 |BEHERA 1 30
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84683/202404.10.2024 10717/2024 SARAT DASH 1 o1 BAIL-1
WP (C) - MANAS RANJAN COURT NO. |Order Dtd. 2024-09-
84684/20241(04.10.2024 21267/2024 |SAHOO 1 23
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84686/2024|104.10.2024 10730/2024 SARAT DASH 1 01
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84691/202404.10.2024 10723/2024 A. MOHANTY 1 01
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84693/202404.10.2024 107242024 A. MOHANTY 1 01 BAIL-2
ABLAPL- BISWARANJAN COURT NO. |Order Dtd. 2024-10-
84702/20241(04.10.2024 10793/2024 DALAT 1 01
ABLAPL- AMLAN SHAKTI COURT NO. |Order Dtd. 2024-10-
84705/2024104.10.2024 10743/2024 PAUL 1 01
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84711/2024104.10.2024 10801/2024 AMRESH MOHANTY 1 01
CRLREV- COURT NO. [0rder Dtd. 2024-09- |CRIMINAL
84714/2024104.10.2024 378/2024 D. HAZRA 10 o5 REVISTION
ABLAPL- BINDU SAGAR COURT NO. |Order Dtd. 2024-10-
84716/2024//04.10.2024 10183/2024 |SWAIN 2 OLD 22
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84717/2024(04.10.2024 10695/2024 A. K. BEHERA 5 OLD 01 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2024-10-
84720/2024/04.10.2024 10702/2024 P. K. BARIK 5 OLD 01 BAIL-1
ABLAPL- RANJAN KUMAR COURT NO. |Order Dtd. 2024-10-
84721/2024/04.10.2024 10706/2024 |BARIK 2 OLD 01




84722/202404.10.2024 ?§§2235024 S;STISH RANJAN gogig NO. gfder Dtd. 2024-10-

84723/2024 (04.10.2024 ?gé3>5019 A.K. SAHOO CogRT NO- gfder Dtd. 2024-10- WRIT
84726/2024 (04.10.2024 ?g;22;2023 S.K. BISWAL COURT NO. Order Dtd. 2024-07- R
84727/2024|04.10.2024 ?gg?i?;ozll EQE?J KUMAR ZOURT NO. gider Dtd. 2024-10-

84729/2024(04.10.2024 ?2222;2017 P.K. DAS ZOURT NO. 8§der Dtd. 2024-10- giiECH—7
84730/2024|04.10.2024 223((2:21;2017 A.B. MALLICK EOURT NO. gider btd. 2024-10- ggECH—S
84731/2024(04.10.2024 ?iigigozo P K. DASH ZOURT NO. ggder Dtd. 2024-10- giiECH—G
84732/2024(04.10.2024 ?Eéi;;Olg A SUNDARAY EOURT NO. ggder Dtd. 2024-09- giiECH—Z
84733/2024(04.10.2024 §§§g>5014 A DAS ZOURT NO. gider Dtd. 2024-10- giiECH—2
84734/2024(04.10.2024 §§§g>5014 S, SAMAL EOURT NO. gider Dtd. 2024-10- giiECH—2
84735/2024 (04.10.2024 ?gég;;2024 K. DAS EOURT NO. gider Dtd. 2024-10- giiECH—3
84736/202404.10.2024 ?gég;;2024 S.S.BISWAL COURT NO- gfder Dtd. 2024-10- WRIT
84737/202404.10.2024 §§§§>5024 S.R. PANI EOURT NO- ggder btd. 2024-09- giiECH_B
84739/2024(04.10.2024 2?28};024 R. SETHI ZOURT NO. ggder Dtd. 2024-09- giiECH—B
84741/2024 |04.10.2024 §¥§52624 B.K. PARDHI ZOURT NO. ggder Dtd. 2024-10-

84744/2024 |04.10 . 2024 32352353 EQEEJ KUMAR EOURT NO. ggder Dtd. 2024-09- §§$¥é§§§
84747/202404.10.2024 Z§3§g¥; P.K. MOHANTY SSURT NO. ggder Dtd. 2024-10- §§$¥§¥g§
84749/202404.10.2024 ?gégi;2024 R.R.DAS igURT NO. ?Zder Dtd. 2024-11- nRIT
84751/2024 04.10.2024 ?géZé;2o24 P.K. LENKA igURT NO. gzder Dtd. 2024-09- nRIT




WP (C) -

COURT

NO.

Order

Dtd.

2024-09-

WRIT

84753/202404.10.2024 )2 07 P.K.. MISHRA - o e,
84755/2024 [04.10.2024 Si?§807 P.K. BEHERA SSURT NO. gider ptd. 2024-10- ;?;ﬁiﬁAL
84757/2024 [04.10.2024 g???gg; K.K. JENA ZOURT NO. gider ptd. 2024-10- §§$¥§§§§
84758/202404.10.2024 2?252253 giigJ KUMAR ZOURT NO. Sgder Dtd. 2024-09- ;Eé?;??;
84759/2024 [04.10.2024 Zfégg;2023 S. MOHARANA gogig NO. ?gder btd. 2024-02- gii;CH_3
MACA- COURT NO. |Order Dtd. 2024-09- 25C:
84766/2024104.10.2024 130/2017 AMRESH MOHANTY > OLD 27 APPEAL
SEC.

84767/202404.10.2024 ?5232;2024 P.K.DAS gogig NO. gfder btd. 2024-10-
84768/2024(04.10.2024 ?5522;2024 P.K.DAS gogii NO. gfder btd. 2024-10-
84770/2024(04.10.2024 ?gégé;2024 M.NAIK SgURT NO. 8;der btd. 2024-10-
84776/2024(04.10.2024 ?gésg;2024 M.NAIK SgURT NO. 8;der btd. 2024-10-
84778/2024 [04.10.2024 25231;2024 D.BISWAL ggURT NO. gfder btd. 2024-10-
84780/2024 (04.10.2024 §§£§$;2024 D.BISWAL ggURT NO. gfder btd. 2024-10-
84782/2024 04.10.2024 25232;2024 M.R.BARIK ggURT NO. gfder btd. 2024-10-
84783/2024(04.10.2024 52‘3535024 P K MOHANTY SSURT NO. ggder ptd. 2024-10-
84785/2024(04.10.2024 25352)7;2024 RANJIT SAMAL SSURT NO. gllfder btd. 2024-10-
84786/2024(04.10.2024 212;2)5;2024 RANJIT SAMAL SSURT NO. gfder btd. 2024-10-
84787/2024|04.10.2024 212;2)9;2024 RANJIT SAMAL SSURT NO. gfder btd. 2024-10-
84788/2024(04.10.2024 ‘2‘22‘252524 YASHABANTA DAS ggURT NO. gider btd. 2024-10-
84789/2024 [04.10.2024 522255024 B R MOHANTY ggURT NO. ggder btd. 2024-10-
84792/2024 [04.10.2024 §§é§é22024 G.C.JENA ggURT NO. gfder btd. 2024-10-
84794/2024 [04.10.2024 ?géi;;2o24 DEBASISH SAMAL ggURT NO. 8§der btd. 2024-10-
84795/2024 04.10.2024 ggég;;2o24 K.P.BEHERA SgURT NO. gider btd. 2024-10-
84798/202404.10.2024 25582;2024 R.C.MUDULI SgURT NO. ggder btd. 2024-09-
84800/2024 (04.10.2024 §§é8é22024 P.C.DAS SgURT NO. ggder btd. 2024-09-




84801/2024 |04.10.2024 2 15)7 | lp 1. MrsHRA COURT NO. |0rder Dtd. 2024-10-
84803/202404.10.2024 ?ié§;;2024 S.NAYAK COURT NO- 8;der Dtd. 2024-10-
84804/202404.10.2024 giég;;2024 T.K.NAYAK COURT MO gider Dtd. 2024-10-
84806/202404.10.2024 ggé?é;2oz4 TUSHAR KANTA COURT 1. gider Dtd. 2024-10-
84808/2024 04.10.2024 §§é§;;2024 P.L.MISHRA SgURT NO. gider Dtd. 2024-10-
84809/2024 04.10.2024 2107 b 1. MrsHRA COURT NO.|0rder Dtd. 2024-10-
84811/2024 |04.10.2024 ?iéi;;2024 p.I..MISHRA SgURT NO. 8§der Dtd. 2024-10-
84813/2024 04.10.2024 25222;2024 K.PARIDA SgURT NO. gider Dtd. 2024-10-
84814/2024(04.10.2024 VZ\HZ?EEZ%;2024 RANJIT SAMAL SgURT NO. gllfder Dtd. 2024-10-
84821/2024(04.10.2024 ;:2%224 K. SAHOO ggURT NO. gider btd. 2024-09~ |- yrEMpT
84833/2024|04.10.2024 Z§5%54 P . DASMOHAPATRA ggURT NO. ggder ptd. 2024-09- EE\I]DI’EIEZ&I\;
84834/2024 (04.10.2024 §§§§$;2024 b K.JENA §80RT NO. Sgder Dtd. 2024-09-
84836/2024 (04.10.2024 ggégg;2024 J. C. BARAL COURT NO. Order Dtd. 2024-09-
84837/2024 (04.10.2024 §§£§1;2024 P.K.JENA COURT NO. [Ordex Dtd. 2024-09-
84839/2024 04.10.2024 ggég;;2024 C. K. NAYAK COURT No. |Order Dtd. 2024-09-
84840/2024(04.10.2024 25582;2024 A K.PARIDA §8URT NO. Szder Dtd. 2024-09-
84842/2024 (04.10.2024 giégg;2024 I. C. SAHU SosTIcE s Jpder bra. 2024-11-
COURT
84843/202404.10.2024 77 (5)° b k. gmNa SosTICE S Jrder brd. 2024705
COURT
84846/2024 [04.10.2024 ?géSé;zoz4 B.K.SETH §§é$§CE's ggder Dtd. 2024-09-
COURT
84848/2024 04.10.2024 ggégé;2024 P.C.DAS ggé?iCE'S Sgder Dtd. 2024-09-
COURT
84850/2024 [04.10.2024 ?gég;;2024 R.K.SAHU SosTIcE s Jrder Drd. 20247097
COURT
84852/2024(04.10.2024 giégé;2024 U.C.IENA ZOURT NO. ggder Dtd. 2024-10-
84853/202404.10.2024 | PR P UK. MOHANTY COURT NO. |0rder Dtd. 2024-10-




CRLREV- COURT NO. |Order Dtd. 2024-10-
84854/202404.10.2024 543/2024 B.B.MALLICK p 03

WP (C) - BIJAYA KUMAR COURT NO. |Order Dtd. 2024-09- |WRIT
84857/2024/04.10.2024 9872/2022 |ROUTRAY 6 30 BRANCH-1

BLAPL- COURT NO. |Order Dtd. 2024-10-
84858/202404.10.2024 9672 /2024 B K PANDA p 03 BAIL-1

BLAPL- COURT NO. |Order Dtd. 2024-09-
84859/202404.10.2024 6834/2024 A PATI p 30

WP (C) - COURT NO. |Order Dtd. 2024-11- |WRIT
84860/2024|104.10.2024 12417/2022 P.K. MISHRA 9 19 BRANCH-8

BLAPL- COURT NO. |Order Dtd. 2024-10-
84861/202404.10.2024 8292 /2024 BALARAM SINGH 5 OLD 01 BAIL-2

WP (C) - BIJAYA KUMAR COURT NO. |Order Dtd. 2024-09- |WRIT
84862/2024/04.10.2024 9859/2022 |ROUTRAY 2 OLD 30 BRANCH-1

WP (C) - COURT NO. |Order Dtd. 2024-09- |WRIT
84863/2024|104.10.2024 11031/2017 M.R. ROUTRAY > OLD 26 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2024-09- |WRIT
84864/202404.10.2024 11031/2017 A.K. BEHERA 5 OLD 26 BRANCH-2

ABLAPL- COURT NO. |Order Dtd. 2024-02-
84865/202404.10.2024 14823/2023 R.K. SARANGI 12 13 BAIL-1

BLAPL- COURT NO. |Order Dtd. 2024-10-
84866/202404.10.2024 2791/2024 S CHOUDHURY 12 01

ABLAPL- COURT NO. |Order Dtd. 2024-09-
84870/202404.10.2024 9987 /2024 YASHOBANT DAS 2 OLD 20

BLAPL- COURT NO. |Order Dtd. 2024-09-
84871/2024104.10.2024 4871/2024 N. SAHOO > OLD 19

WP (C) - COURT NO. |Order Dtd. 2024-01- |WRIT
84872/2024104.10.2024 101/2024 M. BEHERA > OLD 08 BRANCH-8

CMP- COURT NO. |Order Dtd. 2024-10- |WRIT
84873/2024104.10.2024 993/2023 S. DAS > OLD 03 BRANCH-6

CMP- COURT NO. |Order Dtd. 2024-10- |WRIT
84874/202404.10.2024 4922020 H.N.MOHAPATRA 5 OLD 03 BRANCH-14

CMP- COURT NO. |Order Dtd. 2024-10- |WRIT
84875/2024104.10.2024 492/2020 D. NAYAK > OLD 03 BRANCH-4

WP (C) - COURT NO. |Order Dtd. 2024-11-
84876/2024104.10.2024 23750/2024 L. SAHOO 1 05

WP (C) - TIGMANSHU COURT NO. |Order Dtd. 2024-10- |WRIT
84877/2024104.10.2024 17811/2024 |PATNAIK 1 03 BRANCH-5

WP (C) - RABI NARAYAN COURT NO. |Order Dtd. 2024-10- |WRIT
84876/2024104.10.2024 33544/2023 |BEHERA 1 03 BRANCH-2

CMP- COURT NO. |Order Dtd. 2024-10- |WRIT
84879/2024104.10.2024 |55 54,, |S. BARIK 1 03 BRANCH-5




WP (C) - COURT NO. Order Dtd. 2024-11- WRIT
84880/202404.10.2024 |)o)°  [R.K. SARANGI 50 s R ANCH-3
WP (C) - COURT NO. Order Dtd. 2024-11- WRIT
84881/2024104.10.2024 |1 5505 /5y R-K. SARANGI 20 18 BRANCH-2
JCRLA- COURT NO. |order Dtd. 2024-10- |CRIMINAL
84882/2024(04.10.2024 ([ 0, |S.P. SAHOO 50 o1 R
WP (C) - COURT NO. |order Dtd. 2024-09-
84883/2024/04.10.2024 20265/2024 D.D. MOHANTY 1 26
WP (C) - COURT NO. |order Dtd. 2024-10-
84884/2024(04.10.2024  |7- .7 000, |S.K. SAHOO ] 03
WP (C) - COURT NO. |order Dtd. 2024-10-
84885/2024(04.10.2024  |)o /07 o IT.K. NAYAK . 03
WP (C) - COURT NO. |order Dtd. 2024-10-
84886/2024(04.10.2024 |)o 0" |L.D. PANDA . 03
WP (C) - COURT NO. |order Dtd. 2024-10-
84887/2024(04.10.2024 |, 0 oL0 o IT.K. NAYAK . 03
WP (C) - ASTSH KUMAR COURT NO. |order Dtd. 2024-10-
84888/2024(04.10.2024 ), oot o [y ] 03
FAO- COURT NO. Order Dtd. 2024-09- 15C:
84889/2024(04.10.2024 R.R.DAS - [Praer . APPEAL
262/2018 1 27
SEC.
MACA- COURT NO. Order Dtd. 2024-10- 15C:
84890/2024 (04.10.2024 J. DEHURY . . APPEAL
296/2024 1 03
SEC.
MACA- COURT NO. Order Dtd. 2024-10- 15C:
84891/2024(04.10.2024 J. DEHURY . . APPEAL
298/2024 1 03
SEC.
MACA- COURT NO. Order Dtd. 2024-09- 15C:
84892/2024(04.10.2024 S.R. OJHA - [Praer : APPEAL
188/2024 1 26
SEC.
MACA- COURT NO. Order Dtd. 2024-09- 15C:
84893/2024(04.10.2024 K.K. JENA : € : APPEAL
188/2024 1 26
SEC.
MACA- COURT NO. Order Dtd. 2024-09- 15C:
84894/2024(04.10.2024 K.K. JENA . . APPEAL
155/2024 10 26
SEC.
MACA- COURT NO. Order Dtd. 2024-09- 15C:
84895/2024104.10.2024 S.R. OJHA : : APPEAL
155/2024 10 26
SEC.
MACA- COURT NO. [order Dtd. 2024-09- L1SC-
84896/2024(04.10.2024 S.R. OJHA : : APPEAL
156/2024 10 26
SEC.
MACA- COURT NO. [order Dtd. 2024-09- "L1SC:
84898/2024/04.10.2024 K.K. JENA : : APPEAL
156/2024 10 26
SEC.
MACA- COURT NO. Order Dtd. 2024-10- 15C:
84899/2024(04.10.2024 J. DEHURY . . APPEAL
237/2024 10 03
SEC.
MACA- COURT NO. |order Dtd. 2024-10-
84900/202404.10.2024 826/2024 I.CH. SAHU 10 01
/84901/2024(04.10.2024  |MACA- N.K. ROUT COURT NO. |Order Dtd. 2024-10- [MISC.




563/2022 23 24 APPEAL
SEC.
MACA- COURT NO. |Order Dtd. 2024-10- [L5C-
84902/2024(04.10.2024 P.K. PARIDA . € . APPEAL
286/2024 23 01
SEC.
M/S.ADAM ALI MISC.
84904/2024 |04.10.2024 g§§§5019 KHAN, ggURT NO. 8§der ptd. 2024-10- 1 pprar,
S.K.SAHOO SEC.
MACA- COURT NO. |Order Dtd. 2024-10- ["L5C:
84905/2024 (04.10.2024 S. SWAIN : : APPEAL
601/2019 23 03
SEC.
MACA- COURT NO. |Order Dtd. 2024-10- [L5C-
84906/2024(04.10.2024 S. SWAIN : € . APPEAL
207/2024 23 01
SEC.
MACA- COURT NO. Order Dtd. 2024-10- 15C:
84907/2024(04.10.2024 B.K. PATI . . APPEAL
207/2024 23 01
SEC.
MACA- COURT NO. |Order Dtd. 2024-10- ["L5C:
84908/2024 04.10.2024 A.K. BARIK - [Jraer : APPEAL
207/2024 23 01
SEC.
FAO- COURT NO. Order Dtd. 2024-09- 15C:
84909/2024|04.10.2024 R.R.DAS . . APPEAL
922/2018 23 27
SEC.
CRLREV- COURT NO. |Order Dtd. 2024-03- |CRIMINAL
84911/202404.10.2024  |S770 0 K. SAHOO e 1 EEVISTON
WP (C) - COURT NO. |Order Dtd. 9999-12- |[WRIT
84912/2024|04.10.2024  |c o200 o |J. SAHOO s 1 BRANCH-?
WP (C) - COURT NO. |Order Dtd. 2024-10-
84913/2024|04.10.2024 |5, o200, [P.K. JENA . 05
WP (C) - KHIROD KUMAR COURT NO. |Order Dtd. 2024-10-
84914/2024|04.10.2024 o0 20 oot N 03
WP (C) - COURT NO. |Order Dtd. 2024-10-
84915/2024104.10.2024 |5, 00”0, [A. MOHANTY ) 03
WRIT
WP (C) - COURT NO. |Order Dtd. 2024-10- |BRANCH
84916/2024/04.10.2024 93572 /2024 T.K. NAYAK 1 8 (DIVISION
BENCH-3)
WP (C) - COURT NO. |order Dtd. 2024-10- |[WRIT
84917/202404.10.2024 g o700, |AK PANDA N 03 R ANCH-1
WP (C) — COURT NO. |Oorder Dtd. 2024-10-
84918/2024(04.10.2024 |70 0 0" o, |T.K. NAYAK . 03
WP (C) — COURT NO. |Oorder Dtd. 2024-11-
84920/2024(04.10.2024 7o 00 o, |T.K. NAYAK . o4
WP (C) - COURT NO. |Order Dtd. 2024-10-
84921/202404.10.2024 19535/2024 T.K. NAYAK 1 03
WP (C) - COURT NO. |Order Dtd. 2024-10-
84922/2024104.10.2024 247632024 BP TANGA 1 03
WP (C) - COURT NO. |Order Dtd. 2024-11-
84923/2024104.10.2024 94487/2024 B.N. SHADANGI 1 08




CRLREV- COURT NO. |Order Dtd. 9999-12-
84924/2024104.10.2024 318/2024 T.R. DAS 6 31

WP (C) - COURT NO. |Order Dtd. 2024-10- |WRIT
84925/202404.10.2024 98249/2023 PK BISWAL ‘ 01 BRANCH-8

WP (C) - COURT NO. |Order Dtd. 2024-09- |WRIT
84926/202404.10.2024 4965/2015 |F-K- PARIDA p 30 BRANCH-1

WP (C) - COURT NO. |Order Dtd. 2024-10-
84927/202404.10.2024 21645/2024 AK BISWAL p 01

WP (C) - BISWAJIT COURT NO. |Order Dtd. 2024-10- |WRIT
84928/2024104.10.2024 15771/2024 MOHAPATRA 6 03 BRANCH-6

WP (C) - COURT NO. |Order Dtd. 2024-10- |WRIT
84929/2024104.10.2024 24026/2014 A.K. NAYAK 1 01 BRANCH-1

WP (C) - COURT NO. |Order Dtd. 2024-10- |WRIT
84930/202404.10.2024 24025/2014 A.K. NAYAK 1 01 BRANCH-1

WP (C) - COURT NO. |Order Dtd. 2024-09-
84931/202404.10.2024 17232/2024 S.CH. TRIPATHY 1 30

WP (C) - COURT NO. |Order Dtd. 2024-10-
84932/202404.10.2024 22617/2024 P.C. DAS 1 03

WP (C) - COURT NO. |Order Dtd. 2024-10-
84933/2024|104.10.2024 24340/2024 S.P. SAMANTA 1 03

WP (C) - COURT NO. |Order Dtd. 2024-09-
84934/202404.10.2024 24127/2024 S.P. MOHAPATRA 1 30

WP (C) - COURT NO. |Order Dtd. 2024-10- |WRIT
84935/2024|104.10.2024 14434/2016 M. BARAL 1 03 BRANCH-5

WP (C) - COURT NO. |Order Dtd. 2024-09- |WRIT
84936/2024|104.10.2024 21072/2015 R.K. BARIK 1 30 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2024-09- |WRIT
84938/2024|04.10.2024 21069/2015 P.K. BARIK 1 30 BRANCH-2

WP (C) - COURT NO. |Order Dtd. 2024-09- |WRIT
84940/202404.10.2024 91063/2015 R.K. BARIK 1 30 BRANCH-2

WRIT

WP (C) - COURT NO. |Order Dtd. 2024-09- |BRANCH

84941/202404.10.2024 91059/2015 R.K. BARIK 1 30 (DIVISION
BENCH-1)

ABLAPL- COURT NO. |Order Dtd. 2024-09-
84942/2024104.10.2024 10541 /2024 S BISWAL 5 OLD 30

WP (C) - COURT NO. |Order Dtd. 2024-09- |WRIT
84943/202404.10.2024 91055/2015 R-K. BARIK 5 OLD 30 BRANCH-2

ABLAPL- COURT NO. |Order Dtd. 2024-10-
84944/2024104.10.2024 10773/2024 AVIRAM PATRA 5 OLD 01

CRLMC- COURT NO. [Order Dtd. 2024-10-
84945/2024104.10.2024 3710/2024 J.P.BEHERA 5 OLD 03

CRLMC- COURT NO. [Order Dtd. 2024-10-
84947/2024104.10.2024 34142024 A.K.MOHANTY > OLD 03

WP (C) - COURT NO. |Order Dtd. 2024-10- |WRIT
84948/202404.10.2024 34125/2021 K.C. PANDA 5 OLD 01 BRANCH-7




WP (C) -

COURT

NO.

Order

Dtd.

2024-10-

WRIT

84949/202404.10.2024 3707 K.C. SWAIN ot o o NCE_c
84950/2024 [04.10.2024 252235024 S.BISWAL gogig NO. ggder btd. 2024-10-
84951/202404.10.2024 §i§§35024 G.R.PATRA gogig NO. ggder ptd. 2024-10-
84952/2024 [04.10.2024 §g§§35024 Eigiiiﬁi gogig NO. ggder ptd. 2024-10-
SATAPATHY
84954/2024(04.10.2024 2;?53;024 A SAHOO SOEEE NO. 8§der btd. 2024-10-
84955/2024 04.10.2024 ?§§§§35024 igiig CHANDRA gogig NO. gfder btd. 2024-10- 15,17
84956/2024 (04.10.2024 ?§g§5§524 D.P.DASH SOEEE NO. ggder btd. 2024-09-
84957/2024 (04.10.2024 g§§§5024 G.JAYASINGH SOEEE NO. 8;der btd. 2024-10-
84958/2024 04.10.2024 Sgg;/2024 G.C. BARIK SSURT NO. ?gder btd. 2024-12-
84960/202404.10.2024 322535024 SK SWATN SSURT NO. ggder btd. 2024-10-
84961/2024 [04.10.2024 32??3;024 DP DASH SSURT NO. ggder btd. 2024-10-
84963/2024(04.10.2024 255(?9;2024 CHHABI RANA EOURT NO. Sllfder btd. 2024-10-
84964/2024(04.10.2024 ?]3184?235024 AK ROUT ZOURT NO. gfder btd. 2024-10-lgn17 5
84966/2024 [04.10.2024 giégg;2024 P.K.JENA ZOURT NO. gfder btd. 2024-10-
84967/202404.10.2024 §g$;/2024 S .MOHARANA EOURT NO. ggder btd. 2024-10-
84968/2024(04.10.2024 %‘3‘5;624 B.R.SENAPATI ZOURT NO. ggder btd. 2024-10-
84969/2024 [04.10.2024 igg;/2024 B.BEHERA SSURT NO. ggder btd. 2024-10-
84970/202404.10.2024 25253;2024 iﬁiggii SSURT NO. gider btd. 2024-10-
ATABUDHI
84971/2024 [04.10.2024 giégg;zoz4 B.R.SENAPATT SSURT NO. gider btd. 2024-10-
84972/202404.10.2024 25{22;2024 M. NAYAK EOURT NO. ggder btd. 2024-10-
84974/202404.10.2024 25482;2024 iﬁigggi EOURT NO. gider btd. 2024-10-
ATABUDHI
84975/2024 [04.10.2024 ?f;§$;2024 T.SWAIN EOURT NO. gfder btd. 2024-10-




84977/2024 [04.10.2024 ?gég;;2024 U.CHHOTRAY EOURT NO. gfder btd. 2024-10-
84978/2024 [04.10.2024 ?5532;2024 B K SETH EOURT NO. 8§der btd. 2024-10-
84979/2024 [04.10.2024 ggéig;2024 S.P.SAHOO gOURT NO. gfder btd. 2024-10-
84981/2024(04.10.2024 22)3((6:2;2024 H.K.MOHANTA gOURT NO. gfder ptd. 2024-10-
84982/2024 [04.10.2024 §§§f35024 SARADA NAYAK gogig NO. ggder btd. 2024-10- ﬁ?égINAL
84983/2024(04.10.2024 ?gégg;2024 S.C.TRIPATHY SOEEE NO. g;der btd. 2024-09-
84984/2024(04.10.2024 §§g§55024 SARADA NAYAK gogig NO. ggder btd. 2024-10- ﬁ?égINAL
84985/2024 (04.10.2024 §§£§2;2024 iﬁiggii SOEEE NO. 8;der btd. 2024-10-
ATABUDHI

84986/2024 [04.10.2024 §22235024 B B ROUT gogig NO. ggder btd. 2024-10-
84987/2024(04.10.2024 ?Eégé;zoz4 D.SAMAL gogii NO. gfder btd. 2024-10-
84988/2024(04.10.2024 ?iéié;2024 R.K.ROUT SOEEE NO. 8;der btd. 2024-10-
84989/2024 [04.10.2024 giéii;2024 B.R.SENAPATT Sogig NO. gfder btd. 2024-10-
84990/2024 (04.10.2024 02\1123()2;;2024 B.R.SENAPATI 208123 NO. gllfder btd. 2024-10-
84992/202404.10.2024 ?gég;;2024 M.DAS gOURT NO. gfder btd. 2024-10-
84993/2024 [04.10.2024 32253;024 B B ROUT gOURT NO. ggder btd. 2024-10-
84994/2024 [04.10.2024 ?§§i§35024 B DAS gOURT NO. gfder btd. 2024-10-
84995/2024 [04.10.2024 22?535024 B DAS gOURT NO. ggder btd. 2024-10-
84996/2024 [04.10.2024 ?gégé;2018 P.K. MOHANTY SOURT NO. gzder btd. 2024-09- gii;CH_B
84997/2024 04.10.2024 ggégé;2018 N.K. ROUT gOURT NO. Szder btd. 2024-09- giiECH—8
84998/2024 [04.10.2024 ggégé;2018 N.K. ROUT SOURT NO. Szder btd. 2024-09- gii;CH_4
84999/2024 [04.10.2024 ?gégé;2018 P.K. MOHANTY gOURT NO. gzder btd. 2024-09- giiECH_4
85000/2024 [04.10.2024 ?§2253;024 S ROUT gOURT NO. ggder btd. 2024-09- I,




”85001/2024 04.10.2024 ?gégi;2018 N.K. ROUT gOURT NO. gzder Dtd. 2024-09- RIT
”85003/2024 04.10.2024 ?§§§§35024 S ROUT gOURT NO. ggder Dtd. 2024-09-
m85004/2024 04.10.2024 ?gégi;2018 P.K. MOHANTY gOURT NO. 2Zder Dtd. 2024-09- gii;CH_4
”85005/2024 04.10.2024 ?322§35024 S ROUT gOURT NO. ggder Dtd. 2024-09-
l85006/2024 |04.10.2024 ?gé82;2023 H. JENA SOURT NO. gzder Dtd. 2024-09- gii;CH_l
m85008/2024 04.10.2024 ?gégz;2023 N. MALLICK gOURT NO. Szder ptd. 2024-09- gii;CH_l
:85009/2024 04.10.2024 ?§§§§35024 S K BISWAL GoURE O gfder ptd. 2024-10-pa1p o
85010/2024 (04.10.2024 22?53;023 P.K. MOHANTY gOURT NO. ggder btd. 2024-11-lg, 11
-85012/2024 04.10.2024 gg;§>5024 N.R. BEHERA SOURT NO. gzder Dtd. 2024-09- giiECH—Z
:85013/2024 04.10.2024 §g§§>5024 b K. HAZARY gOURT NO. gzder Dtd. 2024-09- giiECH—Z
85014/2024 |04.10.2024 ?2522;2017 K. SAHOO gOURT NO. Szder Dtd. 2024-09- gEiECH_3
“85016/2024 04.10.2024 T§§§§}2017 T. SWAIN gOURT NO. Szder Dtd. 2024-09- giiECH—S
_.85017/2024 N 2156(3)/;017 K. MOHANTY gOURT NO. (2)Zder Dtd. 2024-09- gﬁ;CH_2
”85018/2024 04.10.2024 ?gé8>5024 b K. MOHANTY gOURT NO. gzder Dtd. 2024-03- giiECH—4
_.85020/2024 . Vfiéiébom n % BaRIK gOURT NO. Szder Dtd. 2024-09- gEiE]CH_7
”85021/2024 04.10.2024 giég;;2024 5 K. SWATN gOURT NO. ggder Dtd. 2024-09-
-85022/2024 04.10.2024 §§§T35024 K. DAS COgRT NO- gider Dtd. 9999-12-
”85023/2024 04.10.2024 §5§§35024 K. DAS gogig NO.
[85024/2024[04.10.2024  [cRLMC- K. DAS COURT NO. [order Dtd. 9999-12-




3262/2024 2 OLD 31
CRLMC- COURT NO. Order Dtd. 9999-12-
85025/202404.10.2024 |So0 7 o K. DAS > onD 31
CRLMC- COURT NO. Order Dtd. 9999-12-
85026/2024(04.10.2024 |50 00 K. DAS > onD "
WP (C) - COURT NO. |[Order Dtd. 2024-09- WRIT
85027/2024(04.10.2024  |7ooo0” 0 R.K. BARIK > onb o R ANCH- 6
WP (C) - COURT NO. Order Dtd. 2024-09- [WRIT
85028/2024104.10.2024 |, ¢ g1 J-D. MUDULI 5 OLD 04 BRANCH-6
WP (C) - COURT NO. Order Dtd. 2024-09- [WRIT
85030/2024(04.10.2024 |3/ o0 . G. SUNDARA 5 onD o RANCH—6
WP (C) - COURT NO. Order Dtd. 2024-09-
85031/2024(04.10.2024 770’ o (A, K. NAYAK > oLD 20
WP (C) - COURT NO. Order Dtd. 2024-09- [WRIT
85032/2024(04.10.2024 [/ 2007 o IM.D. BISWAL 5 oL o R ANCH-1
WP (C) - COURT NO. |Order Dtd. 2024-09- WRIT
85033/202404.10.2024 ). 00" . S, MOHANTY > oub s R ANCH-2
WP (C) - COURT NO. Order Dtd. 2024-09- [WRIT
85034/2024(04.10.2024 |/ =77 . |S. MOHANTY > onD o1 RANCH-
WRIT
WP (C) - COURT NO. Order Dtd. 2024-09- BRANCH
85035/202404.10.2024 [T 2", [P K JENA > oLD 20 (DTVTSTON
BENCH-3)
BLAPL- COURT NO. [Order Dtd. 2024-10-
85037/202404.10.2024 | "o, K DAS > onD o1
WP (C) - COURT NO. Order Dtd. 2024-09-
85038/202404.10.2024 ) o0 o, [P. K. DAS > onb s
BLAPL- BIJAY KUMAR COURT NO. [Order Dtd. 2024-10-
85039/2024(04.10.2024 |00 Do oy 5 onD o1 BATL-2
BLAPL- COURT NO. [Order Dtd. 2024-10-
85040/2024(04.10.2024 6267/2024 [SUVENDU BARIK 5 OLD 03
BLAPL- MANOJ KUMAR COURT NO. |[Order Dtd. 2024-09-
85041/2024(04.10.2024 |2 0 o L by o4
BLAPL- COURT NO. |[Order Dtd. 2024-10-
85042/2024(04.10.2024 |0 " o, |S. CHOUDHURY 1s o1
ABLAPL- COURT NO. |[Order Dtd. 2024-10-
85043/2024(04.10.2024 (00" o, |S. CHOUDHURY 1s o1
BLAPL- JADUNATH COURT NO. |[Order Dtd. 2024-10-
85044/2024(04.10.2024 |0 0 o oo i Te 03 BATL-1
CRLMC- MANOJ KUMAR COURT NO. |[Order Dtd. 2024-10-
85045/202404.10.2024 S50 o o > onD 03
|85046/2024[04.10.2024  |[CRLMC- D. PARIDA COURT NO. |Order Dtd. 2024-10-




| | 3580/2024 | 2 OLD 03
85047/2024 [04.10.2024 §§5g35024 D. PARIDA C.0. gogig NO. ggder btd. 2024-10-
le5048/2024|04.10.2024 §§g§35024 D. PARIDA C.0. gogig NO. 8§der btd. 2024-10-
6504972024 [04.10. 2024 ?2?53;024 gzgié RANJAN o o, gogig NO. ggder btd. 2024-10- I, 17 4
|85050/2024/04.10. 2024 PBLAPL-  |JRDONATE c.o. |COURT NO.[order Dtd. 2024-10-
l65051/2024 [04.10. 2024 ?§§§535024 M. R. BARIK  [C.O. gogig NO. gfder ptd. 2024-10-
85054/2024 [04.10.2024 ggég;;2014 K.P. MOHANATY [C.O. Sogig NO- gider btd. 2024-10- gEiECH_S
85057/2024 [04.10.2024 ?géii;2024 RABI SAMAL c.o. gogii NO. gfder btd. 2024-10-
-85059/2024 04.10.2024 §2253;023 P.K. MISHRA  |C.O. iSURT NO. ?gder btd. 2023-07-lgnr_q
m85062/2024 04.10.2024 ??2?53;024 S.CHOUDHURY c.o. gOURT NO. gzder btd. 2024-10-
m85063/2024 04.10.2024 ?§§§§35024 S .MOHARANA c.o. gOURT NO. ggder btd. 2024-09-
m85064/2024 04.10.2024 §?3535024 J.P.KAR c.o. SOURT NO. 8Zder btd. 2024-10-
l65065/2024 [04.10. 2024 §§§g55024 M.N.MOHANTY  |C.O. Sogig NO. ggder btd. 2024-10-
-85066/2024 04.10.2024 ?§22g35024 H. K. PATRA  [C.O. 208§§ NO. ggder btd. 2024-09-lq, 115
la5067/2024|04.10.2024 522535024 R. K. MALLICK C.O. gogig NO. gzder btd. 2024-10-
ls5068/2024|04.10.2024 ??2??3;024 S. BISWAL c.o. gogig NO. ggder btd. 2024-09-
fpasrar2020 0.0 2000 [0 NS TN e Toarhens ™ omamcns
-84590/2024 04.10.2024 22?53;024 BASUDEV BARIK |GENERAL ggder btd. 2024-10-
6260272024 [04.10. 2024 25522;2024 gigég RANJAN | cENERAL Sgder btd. 2024-09-
|sa632/2024 [04.10. 2024 gg51/1993 ﬁgﬁi;?@ PRASAD | cENERAL gider btd. 1999-03~
lsa710/2024]04.10.2024 22?53;024 ?i?giiiY GENERAL gfder btd. 2024-10-
lsa725/2024]04.10.2024 ggégigoo5 Egﬁgii CHANDRA | pNERAL Entire Brief
lo4728/2024[00.10.2020  PLAPL- ASUTOSH ey Order Did. 2024-10-
84742/2024(04.10.2024 §§8§;023 HIRARAM BHOI |GENERAL ggggf?;?gthd' EEEEAL
8476472024 [04.10.2024  |MACA- HIRARAM BHOI |GENERAL Petition MISC.




890/2023 APPEAL
SEC.
MISC.
MACA- Judgement Dtd.
84774/2024(04.10.2024 769/2022 HIRARAM BHOI GENERAL 2024-03-20 APPEAL
SEC.
MACA— MISC.
84790/2024(04.10.2024 HIRARAM BHOI GENERAL Petition APPEAL
769/2022
SEC.
MISC.
MACA- Judgement Dtd.
84822/202404.10.2024 1311/2023 HIRARAM BHOI GENERAL 2024-03-05 APPEAL
SEC.
MACA— MISC.
84824/2024(04.10.2024 HIRARAM BHOI GENERAL Petition APPEAL
1311/2023
SEC.
MACA— MISC.
84855/2024/04.10.2024 HIRARAM BHOI GENERAL Petition APPEAL
493/2024
SEC.
BLAPL- ASUTOSH Order Dtd. 2014-09-
84856/202404.10.2024 5716/2014 |TRIPATHY GENERAL 03
BLAPL- SURENDRANATH Order Dtd. 2024-09-
84868/202404.10.2024 5305/2024 |pADHY GENERAL 30
WP (C) - SURYAKANTA Order Dtd. 2024-09- WRIT
84869/202404.10.2024 17073/2014 PALAT GENERAL 04 BRANCH-1
WP (C) - MANOJ KUMAR Order Dtd. 2024-05- WRIT
84919/202404.10.2024 12620/2024 RANA GENERAL 20 BRANCH-3
WP (C) - MANOJ KUMAR Order Dtd. 2022-08- WRIT
84937/202404.10.2024 20284/2022 RANA GENERAL o4 BRANCH-4
CRLMC- ASUTOSH Order Dtd. 2024-10-
84939/2024|104.10.2024 3408/2024 |TRIPATHY GENERAL 03
CRLMC- ASUTOSH Order Dtd. 2024-10-
84946/202404.10.2024 3705/2024 |TRIPATHY GENERAL 03
CRLMC- DILLIP KUMAR Order Dtd. 2024-10-
84953/2024104.10.2024 3668/2024 |NANDA GENERAL 03
CRLMC- MURALIDHAR Order Dtd. 2024-09- |CRIMINAL
84959/2024104.10.2024 $396/2024 |BISWAL GENERAL 06 MTSC
BLAPL- BISWAJIT Order Dtd. 2024-10-
84962/2024104.10.2024 7306/2024 |MOHANTY GENERAL 03 BAIL-1
WP (C) - HAREKRUSHNA Order Dtd. 2024-09-
84965/2024104.10.2024 19389/2024 |DASH GENERAL 10
ABLAPL- Order Dtd. 2024-09-
84976/202404.10.2024 10575/2024 SWARAJ PATEL |GENERAL 30
ABLAPL- Order Dtd. 2024-09-
84991/202404.10.2024 10559/2024 SWARAJ PATEL |GENERAL 30
ABLAPL- Order Dtd. 2024-09-
85002/2024/04.10.2024 10561/2024 SWARAJ PATEL |GENERAL 10
BLAPL- OM PRAKASH Order Dtd. 2024-10-
85007/2024104.10.2024 7051/2024 |SARAN GENERAL 04 BAIL-2




|

BLAPL-

SAMBHU PRASAD

85011/2024 04.10.2024 o 5707 - SAEE GENERAL BATL-2
85015/202404.10.2024 oo n o [PRAL SENEAR lonmRar, order Drd. 20247107
85029/2024 04.10.2024 | -B0L0 o SREVEAD FRASAD e Rar order Drd. 20247107 lgarpg
85052/202404.10.2024 g2 {5)° - FHECBONAR GENERAL Counter ]
85053/202404.10.2024 g2 {57 FHREBONAR GENERAL Rejoinder N NCH- 7
85055/202404.10.2024 g2 (5" FHFEBONAR GENERAL Entire Order N NCHT
84585/2024(04.10.2024 2752((33)2;2023 D BARIK GENERAL gggCH_5
84633/2024(04.10.2024 |17 4°)7 5 & samoo GENERAL N NCHA1
84685/2024(04.10.2024 fgl(g)/gozzl M NAYAK GENERAL QEJI&CH_ZI
84687/2024(04.10.2024 ?552};024 M NAYAK GENERAL ggECH—Z%
84688/2024 [04.10.2024 fiéi>5024 M NAYAK GENERAL N NCH 3
84689/2024 [04.10.2024 fgég>5024 M NAYAK GENERAL N NCH-4
84690/2024(04.10.2024 rgl(g)/;ozél M NAYAK GENERAL ggECH—4
84692/2024 |04.10.2024 ?gé8;;2024 M NAYAK GENERAL N NCH
84694/2024 04.10.2024 ?gégé;2024 M NAYAK GENERAL N ANCH S
84695/202404.10.2024 70 5)° e wavak GENERAL N NCH_ S
84696/2024 04.10.2024 ?gégg;2o24 M NAYAK GENERAL e s
84697/2024 04.10.2024 Ygégé;2024 M NAYAK GENERAL N NCH_




WP (C) -

WRIT

84698/2024|104.10.2024 10605/2024 M NAYAK GENERAL BRANCH-5
WP (C) - WRIT
84699/202404.10.2024 10605/2024 M NAYAK GENERAL BRANCH-5
WP (C) - WRIT
84700/2024/04.10.2024 10605/2024 M NAYAK GENERAL BRANCH-5
WP (C) - WRIT
84701/2024/04.10.2024 10605/2024 M NAYAK GENERAL BRANCH-5
WP (C) - WRIT
84703/20241(04.10.2024 10605/2024 M NAYAK GENERAL BRANCH=5
WP (C) - WRIT
84704/20241(04.10.2024 10605/2024 M NAYAK GENERAL BRANCH-5
WP (C) - WRIT
84706/2024(04.10.2024 10605/2024 M NAYAK GENERAL BRANCH=5
WP (C) - WRIT
84707/2024(04.10.2024 10605/2024 M NAYAK GENERAL BRANCH-5
WP (C) - WRIT
84708/20241(04.10.2024 10605/2024 M NAYAK GENERAL BRANCH=5
WP (C) - WRIT
84709/2024|04.10.2024 10605/2024 M NAYAK GENERAL BRANCH=5
CRLA- CRIMINAL
84712/20241(04.10.2024 164/2009 S B UDGATA GENERAL APPEAL
WP (C) - WRIT
84713/20241(04.10.2024 8951,/2021 S K PRADAN GENERAL BRANCH-3
. MISC.
84715/20241(04.10.2024 Y DAS GENERAL APPEAL
105/2023
SEC.
WP (C) - WRIT
84718/2024104.10.2024 28549/2019 Y DAS GENERAL BRANCH-1
non MISC.
84719/2024(04.10.2024 Y DAS GENERAL APPEAL
107/2017
SEC.
BLAPL-
84738/2024104.10.2024 8806/2014 S K PALAT GENERAL
BLAPL-
84740/2024104.10.2024 8593/2014 S K PALAT GENERAL
WP (C) - WRIT
84743/20241/04.10.2024 21834/2017 H K MOHAPATRA |GENERAL BRANCH=5
0JC-
84745/2024/04.10.2024 HK MOHAPATRA |GENERAL

102/1977




0JC-

84746/2024104.10.2024 103/1977 HK MOHAPATRA GENERAL
WP (C) - s WRIT
84748/2024104.10.2024 4760/2018 R K BARIK GENERAL PetitionAppealmemo, BRANCH-8
WP (C) - s WRIT
84750/2024|04.10.2024 10844/2017 R K BARIK GENERAL PetitionAppealmemo, BRANCH-8
. MISC.
84752/2024104.10.2024 P K PAL GENERAL PetitionAppealmemo, APPEAL
591/2020
SEC.
ao- MISC.
84754/2024|04.10.2024 591/2020 A MOHANTY GENERAL PetitionAppealmemo, APPEAL
SEC.
WP (C) - s WRIT
84756/2024104.10.2024 31110/2022 P K PAL GENERAL PetitionAppealmemo, BRANCH-6
WP (C) - s WRIT
84760/2024104.10.2024 31110/2022 A MOHANTY GENERAL PetitionAppealmemo, BRANCH-6
WP (C) - WRIT
84761/2024104.10.2024 8323/2009 NC SINHA GENERAL BRANCH-8
WRIT
WP (C) - BRANCH
84762/2024104.10.2024 7939/2011 NC SINHA GENERAL (DIVISION
BENCH-3)
WRIT
WP (C) - BRANCH
84763/2024104.10.2024 1663/2015 P BEHERA GENERAL (DIVISION
BENCH)
84765/2024104.10.2024 we (C) - R K NAYAK GENERAL
T 23464/2024
ARBA-
84769/2024104.10.2024 39/2014 B ROUT GENERAL M.J.C
WP (C) - WRIT
84771/2024104.10.2024 10605/2024 M NAYAK GENERAL BRANCH-5
WP (C) - WRIT
84772/2024104.10.2024 10301/2009 B K MOHANTY GENERAL BRANCH-6
WP (C) - WRIT
84773/2024104.10.2024 27073/2023 PC DAS (2) GENERAL BRANCH=3
BLAPL-
84775/2024104.10.2024 9249/2024 S N MISHRA GENERAL BAIL-1
CMAPL-
84777/2024104.10.2024 406/2023 B K MISHRA GENERAL M.J.C.
RPFAM- FIRST
84779/2024|04.10.2024 109/2024 KD GENERAL APPEAL




1 CRLA- CRIMINAL
84781/202404.10.2024 238/2005 BEHERA GENERAL APPEAL
-84784/2024 04.10.2024 |"E(C)- KAMAL GENERAL
Y 15481/2005
1 FA-
84791/2024(04.10.2024 |1 " 1o K ROUT GENERAL
1 RVWPET- CIVIL
84793/2024(04.10.2024 |70 00 P KAR GENERAL EEVISION
WP (C) - WRIT
84796/202404.10.2024 |/, 020" 0 IS DAS GENERAL R ANCL-3
‘ MACA- MISC.
84797/2024(04.10.2024 D JENA GENERAL APPEAL
417/2020
SEC.
WP (C) - WRIT
84799/2024104.10.2024  |/og 00 0, A MOHANTY GENERAL R ANCH-]
1 WP (C) - WRIT
84802/202404.10.2024 |/ 10 0 |S P SWAIN GENERAL R ANCH-2
-84805/2024 04.10.2024 |"R(C)- K KUND GENERAL
s 12317/2008
1 WP (C) -
84807/2024 (04.10.2024 |/ g 20”0, (A DAS GENERAL
1 LAA- FIRST
84810/2024(04.10.2024 |77 000 SAMAL GENERAL APPEAL
CMP- WRIT
84812/2024(04.10.2024 | Zoo" o, SWATN GENERAL R ANCH-4
84815/2024 |04.10.2024 |RoB” PARIDA GENERAL
Y 352/2004
_l 84816/2024 |04.10.2024 |CONTC N MOHAPATRA |GENERAL CONTEMPT
s 287/2015
1 WP (C) -
84817/2024(04.10.2024 |7, 070" A DAS GENERAL
1 RVWPET - CIVIL
84818/202404.10.2024  |/gi 000, C JENA GENERAL EEVISION
WP (C) - WRIT
84819/202404.10.2024 |Z, 000”0 . |D CHOUDHURY GENERAL R ANCH-2
84820/2024 04.10.2024 |"E(©)~ K SATAPATHY |GENERAL
19500/2018
WP (C) -
84823/202404.10.2024  |)oo20 0 K C GENERAL
WP (C) - WRIT
84825/202404.10.2024 |)2o2°° P K PATTNAIK |GENERAL R ANCH-4
1 CRLA- CRIMINAL
84826/202404.10.2024 |50 . |D K DALAI GENERAL ADPEAL
[84827/2024[04.10.2024  |wp(C) - [KULDIP NAIK @ |GENERAL WRIT




622/2018 |KOLHA BRANCH-5
MACA- MISC.
84828/2024(04.10.2024 L D SAHU GENERAL APPEAL
20/2007
SEC.
SA- SECOND
84829/202404.10.2024 218/1990 A K JATI GENERAL P
WP (C) - WRIT
84830/2024(04.10.2024 20591 /2011 A K JATI GENERAL BRANCH-1
WP (C) - WRIT
84831/2024/04.10.2024 20590/2011 A K JATI GENERAL BRANCH-1
WP (C) - WRIT
84832/2024/04.10.2024 20589,2011 A K JATI GENERAL BRANCH-1
BLAPL-
84835/202404.10.2024 25744/2014 S K PALAI GENERAL
84838/202404.10.2024 RSA- S K MOHANTY GENERAL Appealmemo
Y 222/2024 bp
WP (C) - WRIT
84841/2024/04.10.2024 4202/2024 N ROUT GENERAL BRANCH-4
ABLAPL-
84844/202404.10.2024 5836/2024 S K BISWAL GENERAL
WP (C) - WRIT
84845/202404.10.2024 15690/2015 D SWAIN GENERAL BRANCH-6
ABLAPL-
84847/2024/04.10.2024 10522/2024 P BEHERA GENERAL
MATA- FIRST
84849/202404.10.2024 44/2022 M M PANDA GENERAL APPEAL
CMAPL-
84851/2024|104.10.2024 630/2023 K DAS GENERAL M.J.C.
WP (C) — Order Dtd. 2016-09-
84867/2024/04.10.2024 5772/2016 CHABI RANA GENERAL 23
84897/2024 04.10.2024 |"E(C)~ S BEHERA GENERAL
1983/2003
84903/2024 04.10.2024 [0~ S BEHERA GENERAL
. . 15699/1998
CRLMC- Order Dtd. 2024-10- |CRIMINAL
84910/2024/04.10.2024 2544/2019 M.K. PANI GENERAL 07 MISC
ABLAPL- HIMANSHU KUMR Order Dtd. 2024-03-
84973/2024|04.10.2024 923/2024 BHOL GENERAL 11
CRLREV- Order Dtd. 2024-11-
85036/2024|104.10.2024 363/2024 S K DWEDI GENERAL 14
CRLMC- SUBHAKANTA Order Dtd. 2024-08-
85056/2024|104.10.2024 2768/2024 |PANDA GENERAL o1
TRPCRL- .
85058/2024(04.10.2024 4872022 AMRESH MOHANTY |GENERAL Entire Order BAIL-1
ABLAPL- Order Dtd. 2024-09-
85060/2024/04.10.2024 10777/2024 S.DWIVEDI GENERAL 30




‘85061/2024‘04.10.2024

ABLAPL-
10677/2024

‘S.DWIVEDI

GENERAL

Order Dtd.
01

2024—10—‘

NIC



